T e~

mmmmcauem
(Under Regulation 6 of the insclvency and Bankruptcy Board of Ma
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF UNITED ﬁﬂmmmma PRIVATE mm -4
Notice is hereby given that the National Company Lmememdam
insalvency resolution process of the United Chioro-Paraffins Private Limited on 12th October, 2018

RELEVANT PAR

1. [Name of Corporate Deblor

.| Date of incorporation of Corporate Debtor 25:!: July, 2003 i
3. [Authority under which Corporate Debtor is | Ministry of CWﬁ.ﬁaim Registrar of Companies
incorporated / registered (ROC) West Bengal Under mmme, 1856

4, |Corporate Identity No. / Limited Uabiiﬂy demw UZ4119W82003PT0096643
No. of Corporate Debtor
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5. Mﬁmdmmsmmmmm 32, thingmoﬁm Qmm Rmmﬂo 96?

{if any) of Corporate Debtor - gth Floor, Kolkata-700071, ¥ aNg:

6. |Insolvency commencemen! date in raspet:l of | 12th Oclober, 2018 (As par&wmﬂeromcﬁrdm
Corporate Debtor 12th omm 2018 in C.PAB am 201&}

7. |Estimated date of closure of insolvency resolution thApm 2019 -

process

8. |Name and registration number of the insclvency .| Mr. SV Ramani :

| professional acting as intarim resolution pmfassiorw‘- 'Reg. No. IBBUIPA-D02/IP-NOOS! 17-201&11&92

9. lAddress and e-mail of the interim resolution | Address: 50, Lahu‘i‘unphamiznd Fioot}, 5

professional, as registered with the Board | Kolkala-700029,

Email.: ramanisv56@gmail com :
10. | Address anﬁa«ma%ltobousodiormn“aspmdenm Address: Anandiok, 227 A.J C Bose Rosd,
with the interim resolution professio Room No. 207, Kolkata-700020, me

Email.: r&nmisvt'»ﬁggmn Lom
11, | Last date for submission of claims 25th October, 2018
12.|Classes of creditors, if any, under clause (b) of | Not applicable
sub-section (6A) of section 21, ascertained by the |
interim resolution professional :
13.{ Names of insolvency Professionals identified to act | Not applicable

as Authorised Representative of credilors in a class
(Three names for each class)

14418) Rolevant Fome snd (a) Weblink: http:/fwww msovwmmm dform.htmi

| (b} Details of authorized representatives are {b). Phjmicamudrm - Natwm
available at:

The creditors of United Chioro-Paraffins Pﬁvate Limited, are hereby called ttpan to su&ni! m claims
with proof on or before 25th October, 2018 to the Interim resolution professional at the &ddm mentioned
against entry No. 10.

The financial creditors shall submit their claims with proof by e!actrmic means onty Aﬁ other aadim may
submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shaﬂkmmﬂsdﬁmofmmw
representative from among the three insolvency professionals listed against entry No. 13toactas mathoﬁsad
representative of the class [specify class] in Form CA,

Submission of false or misleading proofs of claim shall attract pmalﬁes, _
Date : 12th October, 2018 | e W S




